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Government of India
Ministry of Finance
Department of Revenue

F.No. A-32011/1/2015-Ad V!

{Central Board of Direct Taxes)

North Block, New Dalhi.
The 29" March, 2017.

ORBER No. 43 OF 2017

With the approval of the Competent Authority, promotions of the foliowing officers in the
grade of Chief Commissioner of Income Tax (HAG+ pay scale of Rs. 75,500 - BO,000/-)
gpre-revised) for the panel year 2015-16 are, hereby, regularized with effect from date(s)
indicated against each of them until further order:-

S.No|  Name of the officer ")T CiviFLCode ! Dateof |  Reguiarization with effect from
‘ o, assumption
(S/ShrifSmt./Ms.) ! ’ i of charge on
, | e i e ad-hoe bauig__f -
1. | Kale Hari Lat Naick i 81055 © 21.01.2018 | Notional w.ef 20.012016 (i.e. the date
2.__ | Shanta Sujata Abroi 81059 | 21.01.2016 | of regularization of promotion of
4| Promod Chandra Modi 82004 21.07.2016_] 51 o, and  on actuel basis wef
5 | AK Jaiswal 82005 21.01.2018 R
€. [ Laxmi Narayan Pant 82007 21.01.2018
7. | Meeta Nambiar 82013 21012016 |
8. f Pawan Parmar Singh 82015 21012076 20.01.2016
—— e J
9. Humum Chand Jgir, | 82020 21.01.2016 | Notional w.ef 20012016, (i.e. the
10. Neena Kumar 82021 21.01.2018 } date of regularnization of promotion of
immegiale junior, Shri Amresh Chander
Shukla) and actual basis w.elf
| | | 21.01.2016.
11. | Abha Anand Kishore 82023 ' 22082016 | Notional we f 20.01.2015 (i.e.. the date
| of regularization of promotion of
' immediate junior Snri Amresh Chander
Shukla) and on actual basis w.elf
22.08.2018.
12. | Desh Deepak Goel 82025 21.01.2016 | Notional w.e.f, 20.01.2016 (i.e., the date
of regularization cf promotion off
; " immediate Junior Shri Amresh Chande
13, | Madhu Manajan i 82026 21.01.2016 | Stk g o actual basie w_e“ﬂ
13 [ AK Nigam [~ 82027 | 27012016 | 2012018
15, | Amresh Chander | 82028 | 20.01.2016 20012016
Shukla !
16. | Abhay Tayal 82031 21.01 2016 21.01.2018
' 17. | Braj Kishore Singh 82032 25.01.2016 | Notional wef 21012016 (ie. the
P i ! | date of regularization of promotion of
i ' immediate ;unicr, Shri Desh Bandhu
| Goe!) ang on actyal  basis w.elf
‘L ; 2501.2016.
18. | Desh Bandhu Goel J 82036 21.01.2016 7 21012016
79, | Akhilesh Ranjan 82037 79072016 | Notional w.e. 21.01 2076 (e, the date
‘ i of regularization of promofion of
! | immediate junior, Shr. Ananc Kishore)
i | ana actual basis w.e.f. 29.01.2016,
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['20. Tk Ramalingam [ 782040 | 03.02.2016 ] Notional wef. 2101.2016 (ie., e |
! : | | date of regularization of pramotion of
; : immediate junior, Shri Anand Kishore)
; ' ! and on actusl basis w.ef. 03.02.2016.
f i ]
21. | Prasana Kumar Dash . 82042 | On " |He wil be eligile for proforma
l ' deputation | promotion w.e.f. 21012018 (e, the
i | ' date of regularizalion of promotion of
) ' immediate  junior, Shrn  Anand
} { J Kishore). His pay would, however, be
! ’ l fixed in terms of extant instructions
! | | | reiated 10 Central Staffing Scheme.
22, Anand Kishore 782053 f 1012016 | 21.01.2016 ‘
e e a—. -..»’—»——~ j
LZ-S‘ | Ashutosh Chandra i 82054 | 21.01.2016 ‘ 21.01 2016 §
1 . | L )

L 24 J[ Pushap Lata Srivastava 82057 ’ 21.01.2016 ) 21.012016 ‘}
{25 | K.C. Ghumaria__ 82066 | 21.01.2076_| 21012018 1
2. The compliance report of above order shall be forwarded by the Pr. CCIT concerned to

the Board and the Database Cell at dbe.chdt@incometax.gov.in by 6V April, 2017.
3 Hindi version of this order will follow. .
| ) (ay . "
(Brij Mohan) 2313
Under Secretary to the Government of India
Tel. No. 011-2309-5474
Copy to:
1. Officers concerned. ‘
2. All Principal Chief Commissioners/ Principal Directors General of Income Tax.
3 Principal Chief Controller of Accounts, New Delhi
4, Zonal Accounts Officer, CBDT, C/o Principal CCI!T concerned
5. PSs to FM / MOS (Finance) / Secretary {Revenue) / Addl. Secy. (Revenue) / Chairman,
CBDT / Members, CBDT/ JS (Admn.) CBDT / JS(Rev.)
6. Adviser to FM.
7. Hindi Section for Hindi version.
8. Secretary, UPSC [Attn. Shri G.M. Upadhyay, Under Secretary/Consultant,
(AP-2)], w.rt. their F No. I1/15(27)/2015-AP-2 dated 14.(8.2015.
9. DOPET w.r.t. OM No. 18/50/2015-EQ (SM.II) dated 28.02.2017.
10. Secretary General, IRS Assaciation / ITGOA / ITEF / All Iindia Income Tax SC & ST

Employees Welfare Association

1.  Web Manager for hosting this order on the www.irsofficersonline.gov.in and
v incometax.qov.in website.

12. Cermmissioner of Income Tax (Media & TP) ang Officiai Spokesperson, CBDT, North
Bisck, New Delhi.

13. Data Base Cell, CBDT, Jhandewalan Extension, New Delhi.
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(Brij Mohan)

Under Secretary to the Government of India
Tel. No. 011-2309-5474

- ———— — PageZofz

e






